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No s. o 62/€.A 16/1927/5 29/2013 Pt exeriss ofthc poivers conferred -
by Sub-scctton (l) ‘read wnth‘&ub section (2) of Seétion 29-of the Indian Forest

Act, 1927 (Act 16'of 1927} the ‘Governor of Haryana hereby declares thedand
~ described in the. Schedule given below to be-protected forest to wh:ch We. .
“ provisions of Chapter IV of the said Act, shall be apphcablc o -1
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Gurgaon Gurgaon Galratpur,

Bass 158

13, 117, 15011, 1SUL365 7 18

521, 155/1, 163/1
164, 165, 166115186, .
19u1, 19211 . .

‘ RAMENDRA YAHKU,
- Additional Chief Sectetary to
e Government Har'y'ana, Forest Department.
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